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[फा.सं. 11-100/2015-एफसी (खंड III)] 

दीपक कुमार िस� हा, वन महािनरी+क 

 

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE  

NOTIFICATION 

New Delhi, the 14th  September, 2018 

S.O. 4855(E).—In exercise of the powers conferred by sub-section (1) of section 8 of the Compensatory 

Afforestation Fund Act, 2016 (38 of 2018), the Central Government hereby appoints the 30
th

day of September, 2018, as 

the date of constitution of a National Authority to becalled the “National Compensatory Afforestation Fund Management 

and Planning Authority”. 

[F. No. 11-100/2015-FC (Vol. III)]  

DEEPAK KUMAR SINHA, Inspector General of Forest 
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1.  

आ� / �दशे �ितकरा� मक वनरोपण िनिध �बंधन और योजना �ािधकरण आ� / �दशे 

2.  

अ'णाचल �दशे �ितकरा� मक वनरोपण िनिध �बंधन और योजना �ािधकरण अ'णाचल �दशे 

3.  

असम �ितकरा� मक वनरोपण िनिध �बंधन और योजना �ािधकरण असम 

4.  

िबहार �ितकरा� मक वनरोपण िनिध �बंधन और योजना �ािधकरण िबहार 

5.  

छ� तीसगढ �ितकरा� मक वनरोपण िनिध �बंधन और योजना �ािधकरण छ� तीसगढ़ 

6.  

गोवा �ितकरा� मक वनरोपण िनिध �बंधन और योजना �ािधकरण गोवा 

7.  

गुजरात �ितकरा� मक वनरोपण िनिध �बंधन और योजना �ािधकरण गुजरात 

8.  

ह3रयाणा �ितकरा� मक वनरोपण िनिध �बंधन और योजना �ािधकरण ह3रयाणा 

9.  

िहमाचल �दशे �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण िहमाचल �दशे 

10.  झारखंड �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण झारखंड 

11.  कना4टक �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण कना4टक 

12.  केरल �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण केरल 

13.  म6 य �दशे �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण म6 य �दशे 

14.  महारा! " �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण महारा! " 

15.  मिणपुर �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण मिणपुर 

16.  मेघालय �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण मेघालय 

17.  िमजोरम �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण िमजोरम 

18.  ओिडशा �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण ओिडशा 

19.  पंजाब �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण पंजाब 

20.  राज8 थान �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण राज8 थान 

21.  िस�:म �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण िस�:म 

22.  तिमलनाडु �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण तिमलनाडु 

23.  तेलंगाना �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण तेलंगाना 

24.  ि-पुरा �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण ि-पुरा 

25.  उ� तर �दशे �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण उ� तर �दशे 

26.  उ� तराखंड �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण उ� तराखंड 

27.  पि=म बंगाल �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण पि=म बंगाल 
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28.  अंडमान एवं िनकोबार �ीप समूह �ितकरा�मक वनरोपण िनिध �बधंन और योजना 

�ािधकरण 

अंडमान एवं िनकोबार �ीप समूह 

29.  चंडीगढ़ �ितकरा�मक वनरोपण िनिध �बंधन और योजना �ािधकरण चंडीगढ़ 

30.  रा! "ीय राजधानी +े- �द� ली �ितकरा�मक वनरोपण िनिध �बंधन और योजना 

�ािधकरण 

रा! "ीय राजधानी +े- �द� ली 

31.  दादरा नगर हवेली  �ितकरा�मक वनरोपण िनिध �बंधन औरयोजना �ािधकरण दादरा नगर हवेली 

[फा.सं. 11-100/2015-एफसी (खंड III)] 

दीपक कुमार िस� हा, वन महािनरी+क 

NOTIFICATION 

New Delhi, the 14th September, 2018 

S.O. 4856(E).—In exercise of the powers conferred by sub-section (1) of section 10 of the Compensatory 

Afforestation Fund Act, 2016 (38 of 2018), the Central Government hereby appoints the 30th day of September, 2018, as 

the date of constitution of State Authorities, to be called the “State Compensatory Afforestation Fund Management and 

Planning Authority”in the following States and Union territories :— 

S.N. Name of State Authorities States /Union territories 

(1) (2) (3) 

1 
The Andhra Pradesh Compensatory Afforestation Fund 

Management and Planning Authority  
Andhra Pradesh  

2 
The Arunachal Pradesh Compensatory Afforestation Fund 

Management and Planning Authority  
Arunachal Pradesh  

3 
The Assam Compensatory Afforestation Fund Management and 

Planning Authority  
Assam  

4 
The Bihar Compensatory Afforestation Fund Management and 

Planning Authority  
Bihar 

5 
The Chhattisgarh Compensatory Afforestation Fund Management 

and Planning Authority  
Chhattisgarh 

6 
The Goa Compensatory Afforestation Fund Management and 

Planning Authority  
Goa  

7 
The Gujarat Compensatory Afforestation Fund Management and 

Planning Authority  
Gujarat  

8 
The Haryana Compensatory Afforestation Fund Management and 

Planning Authority  
Haryana  

9 
The Himachal PradeshCompensatory Afforestation Fund 

Management and Planning Authority  
Himachal Pradesh  

10 
The Jharkhand Compensatory Afforestation Fund Management and 

Planning Authority  
Jharkhand 

11 
The Karnataka Compensatory Afforestation Fund Management and 

Planning Authority  
Karnataka 

12 
The Kerala  Compensatory Afforestation Fund Management and 

Planning Authority -Kerala  
Kerala  

13 
The Madhya Pradesh Compensatory Afforestation Fund 

Management and Planning Authority  
Madhya Pradesh 

14 
The Maharashtra  Compensatory Afforestation Fund Management 

and Planning Authority  
Maharashtra 

15 
The Manipur  Compensatory Afforestation Fund Management and 

Planning Authority 
Manipur  
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16 
The Meghalaya  Compensatory Afforestation Fund Management 

and Planning Authority 
Meghalaya 

17 
The Mizoram Compensatory Afforestation Fund Management and 

Planning Authority 
Mizoram 

18 
The Odisha Compensatory Afforestation Fund Management and 

Planning Authority 
Odisha 

19 
The Punjab  Compensatory Afforestation Fund Management and 

Planning Authority 
Punjab  

20 
The Rajasthan Compensatory Afforestation Fund Management and 

Planning Authority 
Rajasthan 

21 
The Sikkim Compensatory Afforestation Fund Management and 

Planning Authority 
Sikkim  

22 
The Tamil Nadu  Compensatory Afforestation Fund Management 

and Planning Authority 
Tamil Nadu 

23 
The Telangana Compensatory Afforestation Fund Management and 

Planning Authority 
Telangana 

24 
The Tripura  Compensatory Afforestation Fund Management and 

Planning Authority 
Tripura  

25 
The Uttar Pradesh  Compensatory Afforestation Fund Management 

and Planning Authority 
Uttar Pradesh 

26 
The Uttarakhand Compensatory Afforestation Fund Management 

and Planning Authority 
Uttarakhand 

27 
The West Bengal Compensatory Afforestation Fund Management 

and Planning Authority 
West Bengal 

28 
The Andaman and Nicobar Islands Compensatory Afforestation 

Fund Management and Planning Authority 
Andaman and Nicobar Islands 

29 
The Chandigarh Compensatory Afforestation Fund Management 

and Planning Authority 
Chandigarh  

30 
The National Capital Territory Delhi Compensatory Afforestation 

Fund Management and Planning Authority 
National Capital Territory Delhi  

31 
The Dadra Nagar Haveli Compensatory Afforestation Fund 

Management and Planning Authority 
Dadra Nagar Haveli 

[F. No. 11-100/2015-FC (Vol. III)]  

DEEPAK KUMAR SINHA, Inspector General of Forest 
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